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lavest meat in Industrial Project* o f  
Karnataka State

5954, SH R I G . Y . K R IS H N A N : W ill 
the M inister o f IN D U S T R Y  be pleased 
to state the proposals o f the Central G ov­
ernment to a u ^ e n t  investment in the 
Central Industrial Projects in the State 
o f Karnataka ?

T H E  M IN IS T E R  O F  IN D U S T R Y  
(SH R I G E O R G E  F E R N A N D E S): The 
list of Central Industrial &  M ineral 
Projects, under the large &  medium 
industries sector, in which the investments 
w ill be augmented during the Fifth Plan, 
is given in  the Fifth Five Year Plan D ocu­
ment at Annexure 30 A  (pages 132— 142).
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Recruitment of Defence Personnel 
in Sambalpur

5956. SH R I G A N A N A T H  P R A D H A N : 
W ill the Minister o f D E F E N C E  
be pleased to state;

(a) whether Government have opened a 
permanent office at Sambalpur, Orissa for 
recruitment o f Defence personnel; and

(b) steps taken to construct its own 
buildings for that purpose ?

T H E  M IN IS T E R  O F  D E F E N C E  
(SH R I JA G JIV A N  R A M ): (a) A  tempo­
rary Branch Recruiting Office has been 
opened at Sambalpur (Orissa) on 15-2-1977, 
initially for a period o f 2 years.

(b) T h is office has been provided with 
hired accommodation. There is no pro­
posal, at present, under consideration to 
construct a new building for it.
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Refund of Caution Money by  
Sainik School, Kunjpura

5958. S H R I K R IS H N A  C H A N D R A  
H A L D E R  : W ill the M inister o f 
D E F E N C E  be pleased t '  state :

(a) whether the Sainik School, K u n j­
pura (Karnal) has not refunded the 
caution money o f the boys who passed 
o u t from  the school in 1975;

(b) i f  sc , the reasons thete o f ; and

(c) what steps Gcvcrnm ent propose 
to take to expedite the refund o f  caution 
m 3ney ?

T H E  M IN IS T E R  O F  D E F E N C E  
(SH R I JA G JIV A N  R A M  : (a) Caution 
money in respect o f  all the 
boys who passed ou t from  the Sainik 
School K unjpura in 1975 except 9, has 
been refunded.

(b) and (c). These 9 b ry s were retain­
ed in the school in the M onth o f  M ay, 
1975 for N .D .A . c-^achintg. These boys 
were in receipt o f  scholarship from 
D elhi Administration. For their Stay 
in the sch lol for N .D .A . c laching, a sum 
o f  Rs. 175 /-per boy has been claimed 
from  Delhi Admini*^tration. As per the 
agreement bond executed by the parents 
at the time o f  admission any am runt 
withheld or disputed by the G ovt, is to 
be Settled by the parents/guardians. T he 
caution mi ney in respect o f  these b rys 
has theref re, been withheld pending 
sanction < f  scholarship by the Delhi A d­
ministration. T he amount w ill be 
refunded to the students on receipt o f  
scholarship from  Delhi Admini.strati('n.

Since there has been considerable 
delay in settling this matter, it is being 
taken up at Gi'vernment level with the 
Delhi Adm inistration,

Tribal Unrest

5959. SH R I G IR ID H A R  G O M A N - 
G O  : W ill the M inister o f  H O M E  
A F F A IR S  be pleased to state ;

(a) the steps taken by the Ministry' to 
check the tribal unrert in the country ; 
and

(b) the reasons o f the unrest ?

T H E  M IN IS T E R  O F  H O M E  
A F F A IR S  : (SH RI C H A R A N
S I N G H ) : (a) and (b). T h e Govern­
ment do not agree that ^here is any tribal 
unrest in the country. T he Government, 
ure, however, anxious thpt devek pment 
o f  tribal areas should receivc high pri( rity 
and appropriate steps in this behalf 
have been taker.

Publication on Life and ActivitieB 
of Neta)i Subhas Chandra 

Bose

5960. SH R I S A M A R  G U H A  : W ill 
the Mini-iter o f  IN F O R M A T IO N  A N D  
B R O A D C A S T IN G  be pleased toState  ;




